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In partial modification to this office Order No.Committee/Gaz./RACC/2025/20191/C-
20301/C dated 29.10.2025, the following Committee is hereby re-constituted at Rouse Avenue
District Court Complex, New Delhi, consisting of the following Judicial Officers/Members, with

immediate effect'-
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However, all the correspondence with ¢ of Delhi, New Delhi shall be
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routed through the undersigned. /7,(3?\ SR T (H] VAN
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= Prlndp(a] District & Sessions Judge
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- New Delhi.

Dated : |]-})-25"

Copy forwarded for information and necessary action to :-

1. The Registrar General, High Court of Delhi, New Delhi.

2. The Principal District & Sessions Judge (HQs), Tis Hazari Courts, Delhi.

3. All Judicial Officers, Rouse Avenue Court Complex, New Delhi.

4. “The Secretary-II, Central DLSA, RACC, New Delhi.

. The Website Committee, Tis Hazari Court, Delhi

6. The P.S. to the undersigned.

7. The Administrative Officer (Judl.), RACC, New Delhi.

8. Ms. Arvinder Kaur, Senior Judicial Assistant, Copying Agency, RACC

9. All the Branch In-charges, RACC, New Delhi.

10. The Executive Engineer(Civil) & (Electrical), PWD, RACC, New Delhi.

11. The Lockup In-charge, RACC, New Delhi.

12. The Police Chowki In-charge, RACC, New Delhi. (\v‘

-

Principal District & Sessions Judge

-cum-Special Judge (PC Act) (CBI),
Rouse Avenue Court Complex,

New Delhi.



